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Selection Grade Posts in Pomdicherry

8057. SHRI V. MAYAVAN: Will the
Minister of HOME AFFAIRS be
pleased tg state:

(a) whether the Ministry addressed
a Jetter on 26th June, 1972 to Gowvern-
ment of Pondicherry vide No, 2/11/
72-G.P. regarding selection grade puts
in Qifferent grades; and

465 L83,

Written Answers VAISAKHA 5, 18056 (SAKA) Written Answers

66

(b) the nature of artion taken by
Government of Pondicherry?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F. H. MOHSIN): (a) and b)
A memorandum  was received from
the Pondicherry Secretariat Non-
Gazetted Government Officers’ Asso-
ciation in which the Association ce-
manded inter glia thaet selection grade
postg in each grade of lower divis in
clerks, typists, stenographers, asssi:
ants and superintendents should be
created to provide avenues for pro-
motion, Ag this demand came within
the purview of the Third Pay Com-
migsion, it was forwarded to the Com
mission for their consideration. The
Pondicherry Administration were ad-
vised by the Ministry of Home Affairs
in letter No 2/11/72-G P., dated 26th
June, 1972 to inform the Association of
this action. The Administration in-
formed the President of the Associa-
tion accordingly.

Alleged Kidnap of Indians by Bangla-
desh Military from Gare Hflls Distrizt
of Meghalaya

8058. SHRI VARKEY GEORGE:
SHRI RAM PRAKASH:

Wil} the Minister of HOME AFF-
AIRS be pleased to state:

(a) whether some Indiang were kid-
napped recently bya contingent of
the Bangladesh Military from Amakaii
in Garo Hills District of Meghalaya in
November, 1972; and

(b) 1f so, the facts thereot and the
reaction of Government thereto?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F. H. MOHSIN): (a) and (b)
According to the information received
from the Government of Meghalaya. 21
Indian Nationalg were captureq and
taken to Bangladesh by some person-
nel of the Bangladesh Lal Bahini, a
voluntary organisation of Jatiyo Sra-
mik League.





